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Compliance Report regarding order dated 12.01.2023 passed by
Honourable National Green Tribunal, Principle Bench, New Delhi in O.A.
no. 872/2022 Harish Chandra Shukla and others V/s State of U.P.

Backeround

A grievance application regarding illegal encroachment and construction of
Permanent Structure on flood plain area of river wani in Padrauna District Kushinagar. In
the grievance application it has been mentioned that a large number of constructions
regularly are being raised on flood plain area of river wani and no action has been taken by
Concerned Authority despite repeated complaint by complainants. Honourable Tribunal
registered the grievance application as O.A. No. 872/2022. Honorable National Green
Tribunal passed order on dated. 12.01.2023 in O.A. No. 872/2022.

The related portion of this order is as mentioned below:-

s T 2. In our view, a substantial question relating to environment due to
implementation of the scheduled enactments under NGT Act, 2010 has arisen but before
taking any further action in the matter, we find it appropriate to obtain a factual report for
the purpose whereof, we constitute a Joint Committee comprising State PCB and District
Magistrate, Kushinagar who shall visit the site, collect relevant information and submit a
factual report indicating identification and demarcation of flood plain zone, extent of
encroachment as well as action taken, if any, within two months by e-mail at judidical-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF.

3. District Magistrate, Kushinagar will be nodal agency for coordination and
compliance.

List for further consideration on 27.03.2023.....”

Accordingly a compliance report of orders passed by Honorable N.G.T. on
dated 12.01.2023 in O.A. No. 872/2022 has been prepared.

Compliance Report

5 In Compliance of the above said orders, U.P. Pollution Control Board (UPPCB)
nominated Mr. Pankaj Yadav, Regional Officer, U.P. Pollution Control Board,
Gorakhpur as member of Joint Committee and requested District Magistrate,
Kushinagar for necessary action in compliance of order passed by Honourable
N.G.T. on dated 12.01.2023 wvide letter no. 87631/C-6/Sa-730/0.A. No.
872/2022/2023, dated 23.01.2023. Photo Copy of the said letter is annexed as
annexure- 01.

2. In compliance of the above said order Additional District Magistrate (Judicial),
Kushinagar constituted a Committee for Joint Inspection regarding complaint vide
letter no. 528(11)/Vad Sahayak-2023, dated 10.02.2023. Photo Copy of the said letter
is annexed as annexure- (2. ‘
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3 In compliance of the above said order Additional District Magistrate
(Finance/Revenue), Kushinagar called a meeting of Joint Committee Members on
dated 16.02.2023 in Collectorate, Kushinagar at 4.00 PM. Photo Copy of the said
letter is annexed as annexure- 03. Meeting was held in Collectorate, Kushinagar on
dated 16.02.2023 and in the meeting it was decided that Joint Committee shall visit
the complaint site on dated 23.02.2023.

4. In compliance of the above said order Joint Committee comprising Officer of U.P.
Pollution Control Board, Irrigation Department (Flood Control) and District
Administration visited the complaint site on dated 23.02.2023. Report of Joint
Committee is annexed as annexure-04.

Above mentioned compliance report regarding order passed by Honorable

N.G.T. on dated 12.01.2023 in O.A. No. 872/2022 is sent for your perusal and further

necessary action.

Annexure- As above.

(P Yadav)
Regional officer
U.P. Pollution Control Board
Gorakhpur

Chief Environmental Officer (C-6),
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Latitude: 26°54'42°N
Longitude: 83°5823'F
{Elevation: 127.94225 m

Accuracy: 5.1 m
Time: 03-02-2023 15:44
iNote: Naala Jatp_gfpmg




